CORRIGENDUM - PUBLIC ANNOUNCEMENT
FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF FINANCIAL EYES {INDIA) LIMITED

Read Office: 815, Arunachal, 19 Barakhamba Road, New Delhi-110001 Pha{011)23350670/72, 23354238, fax: (011)23357030

This Announcement is with reference to the public announcement (“PA") issued on 3™ Feb 2008 by Allane Secoribies Limited
[“The Manager to the Offer”™), for and on bebalf of Ms, Abhilashs Agarwal [“Acquirer™) pursuant to Regulations 10 and 13 and other
appliceble provisions and as required by Secorities and Exchangs Board of India {Substentin]l Acquisition of Shares and Takeowers)
Regulations, 1987 SEBI (SAST) Regulations, 1997) and subsequent amendments thereto (The Takeover Regulations). The terms wsed
but not defined in this snporncement shall hove the sames meanings assigned o them in the PAL

The sharehalders of Financial Eves (Tndia) Limited are requested to note the revised activity schedule as follows:-

ACTIVITY ORIGINAL SCHEINLE REVISED SCHEDULE

Public Announcement (PA] Date February 3, 2006, Friday February 3, 2006, Friday

Specified Date (for the purpose of determining the
names of shareholders to whom the letter of offer

wonld be sent) February 10, 2008, Friday Febroary 10, 2006, Friday
Last date for a competitive hid February 24, 2006, Friday Fahruary 24, 2006, Friday
Date by which Letter of Offer will be dispatched

to the shareholders March 15, 2006, Wednesday | May 13, 2008, Saturday
Offer opening Date March 22, 2006, Wednesday | May 18, 2008, Thursday
Last Date for revising the Offer price/number of

shares March 30, 2008, Thursday May 28, 2008, Friday

Last date for withdrawal by shareholders April 4, 2006, Tuesday May 31, 2006 Wednesday
Offer closing Data Agpril 10, 2006, Monday June &, 2008, Tuasday

Date by which acceptance/ rejection would be

intmated and the corresponding peyment for the
acquired shares and/or the share certificate for the
rejected shares will be dispatched. April 24, 2006, Monday Junea 19, 2006, Monday

In view of the revised schedule, the deposit booked as escrow acoount for more than 100% total monetary value of offer
has further besn renewed with lisn and suthority in favour of Menager to the Offer.

All pther information, terms and conditions contained in the PA remain unchanged. This Announcement shoald be read in
conjunction to the PA. The Acquirer accept full responsibility for the information contained in this announcament and
also accept responsibility for the obligations of the Acguirer lzid down under the Regulations. This sonouncement is
expectod to be available on the SEBI website www.sehi.gov.in

Issued by Manager to the Offar
1\ | ALLIANZ SECURITIES LTD
— - 2™ Floar, 3, Scindia House, JTanpath, New Dalhi1 10001

Tel: +91 11 41514666-660 Fax: +91 11 41514665

Contact person:Tripti Kedia Email:#triptikedia@aslfinancial.com

o befall of the Acquiner - Ms. Abhilasha Agarwal, 5474, Greater Kailash-I, New Delti-110048. Ph: [011)41636556,41636557
Date:12™ May 2008 Flace: New Delhi

ALLIANZ




